
THE GAUHATI HIGH COURT AT GUWAHATI
(HIGH COURT OF ASSAM, NAGAIAND, MIZORAM AND ARUNACHAL PRADESH)

NO. HC.Vrr-25/ 2003/8526/A

To,

Shri Saptarshi Garg,
Joint Registrar (Vigilance),
Gauhati High Court,
Guwahati.

Shri B.K. Chetri,
Special Judge, CBI, Assam,
Addl. CBI Court No. 1,
Chandmari, Guwahati.

{1
lL
October, 2023.

Sub:

Dated Guwahati the

Partia! Modafication of Casual Leave.

Ref:- You r letter No. SPL/CBI-I/ESSTT/IV/2 1-20 1 21 7 L2l E, dtd. Zg.Og.2O?3.
Your letter No. SPUCBI-I/ESSTI/IV/21-2012/7t7 lE, dtd. 30.09.2023.

Sir,

with reference to the above, I am directed to inform you that your prayer for (i)
five days casual leave on 19.10.2023, 20.10.2023, zs.ro.zo2g,26.10.2023 and
27.Lo.2o23, alongwith stauon leave permission, from the aftemoon of 1g.10.2023,
till the evening of 29.10.2023 and (ii) half day casual leave on 30.09.2023,
alongwith station leave permission, from Ere afternoon ull the late evening of
30.qr.2023, has been granted.

The Special Judge, CBI, Assam, Addl. CBI Court No. 2, Guwahati and in his

absence, the special Judge, cBI, Assam, Addl. cBI court No.3, Guwahati, and in his absence,

the next senior most Judicial Officer available at the station will remain in charge of your Court
& ffice in your absence,

Yours faithfully,

ct*/_
JT. REGISTRAR TVIGILANCE)

Memo NO.HC.VII-25/20O3/8S27-8529/A, dated , lt_ 1o- t_J

Copy to:

l. The Special Judge, CBI, Assam, Addl. CBI Court No.2, Guwahati.

Z The Special Judge, CBI, Assam, Addl. CBI Court No.3, Guwahati.

116. fn. Project Manager, Gauhati High Court.
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From :-


